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 OGL  even  in  the  current  policy,  which
 is  valid  up  to  31st  March,  1982,  Precious

 foreign  exchange,  which  is  being  spent
 on  these  imports  ‘could  well  be  diverted
 for  import  of  various  other  critical
 items  which  are  in  sh  ly  in
 the  country  today.  In  spite  of  these

 prog:ammes  of  import  and  other  mee-
 sures  takerr  by  the  Government,  the
 small  consumers  viz.  house-wives,
 petty  dhobie  ang  small  consumers  in
 the  smali-scale  sector  are  still  finding
 it  dificult  to  obtain  supplies  because,
 of  restrictions  imposed  in  the  distribu-
 tion  of  this  chemical  in  certain  pockets
 in  the  country.  For  instance,  Delhi
 Administration  clampeg  distribution
 Order  on  30th  June,  1979,  regulating
 the  stocking,  sale  and  distribution  of
 Seda  Ash  within  the  Delhi  territory.
 As  per  this  Control  Order,  nobody  ex-
 cept  manufacturers  of  their  distribu-
 tors  or  co-operative  stores  can  buy,
 stock  and  sell  and  that  too  only  to  the
 industrial  consumers.  Co-operative
 stores  are  asked  to  supply  Soda  ash  to
 Launderies  and  Dhobie  in  small
 packets.  For  the  last  one  year,  the
 industrial  consumers  are  not  taking
 goods  from  the  manufacturers  or  from
 their  distributors  in  Delhi,  because
 they  have  either  imported  the  goods
 ali  by  themselves  or  they  are  being
 offered  imported  material  at  a  cheaper
 tate  compared  to  the  indigenous  price
 of  the  said  material.  When  the  availa-
 bility  of  Soda  ash  has  become  so  easy,
 there  is  no  justification  for  continuing
 imports  of  this  commodity  by

 spending precious  foreign  exchange.

 Again  the  restrictions  ‘mposed  by  the
 Delhi  Administration  have  also  become
 meaningless  in  the  present  context,  In
 spite  of  these  regulations,  g  petty  con-
 sumer  like  dhobi  or  a  housewife  is
 still  finding  it  difficult  to  get  1  Kg  or
 2  Kgs  of  Soda  ash  which  they  were
 earlier  obtaining  through  small  traders
 who  used  to  stock  this  material  in  their
 shops.

 It  is,  therefore,  requested  that  the
 Government  may  examine  the  position
 in  the  light  of  the  above  and  advise
 the  Delhi  Administration  to  withdraw
 this  Notification  so  that  the  sale  of
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 Soda  ash  in  Delhi  is  aleo  on  par  with
 other  States.  They  may  also  review
 the  position  of  imports  of  Soda  ash  ihto
 the  country,  as  it  has  been  found  that
 the  availability  of  Soda  ash  today,
 compared  to  2  years  back,  is  very
 much  easy.  The  removal  of  the
 above  mentioned  restrictions  will  go  8
 long  way  for  a  small/petty  consumer to
 obtain  Soda  ash  without  any  difficulty
 in  Delhi.

 (iv)Need  to  Control  drug  prices.

 st  एन  9  क  9  शेक्षवलकर  (ग्वालियर
 उपाध्यक्ष  महोदय, मैं  नियम  377  के

 अधीन  निम्नलिखित सूचना  सदन  में  देना

 चाहता  हू ं:

 शासन  ढारा  जीवन  उपयोगी  दवा-

 इयों  का  मूल्य  न  बढ़ाये  जाने  के  सम्बन्ध में
 आश्वासन  दिया  गया.  है  परन्तु  अनेक

 दवाइयों  के  मूल्य  गांधी  की.  तरह  बढ़
 रहे  हैं।  उदाहरण के  लिए.  बराबर,
 जो कि  अलैम्बिक  कैमिकल  वर्क्स  कम्पनी
 की  बनाई  हुई  औषधि है,  10  गोलियों
 की.  पट्टी  केवल  87  नये  पसे  में  मिलती

 थी,  जिस  का  मूल्य  अब  1.  रुपया
 32  नये  पैसा कर दिया कर  दिया  है,  जब  कि  इसे
 बनाने  में  जिन  औषधियों  का  उपयोग
 किया  जाता  है,  उनमें  कोई  भी  वृद्धि

 नहीं  हुई  है  ।  मैं  शासन से  मांग  करता

 हूं  कि  इस  प्रकार  नियमित  तरीके से
 बढ़ाये गये  समस्त  झौषधघियों के  मूल्यों  में

 तुरन्त  जांच की  ज  कर  उनके  मूल्यों  कोਂ

 नियंत्रित  किया  जाये

 (४)  MEASURE  TO  STREAMLINE  OL  AND
 GAS  EXPLORATION  WORK  IN  DISTRICT
 JAISALMER  OF  RAJASTHAN.

 थी  विधि.  चन्द  लेन  (बाड़मेर)
 नियम  377.0  के  अधीन  निम्नलिखित
 वक्तव्य  सदन के  सम्मुख  प्रस्तुत  कर  रहा

 हुं
 .
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 तेल  एवं  प्राकृतिक पस  मायोग  द्वारा
 राजस्थान  प्राप्त  के  रेगिस्तानी  जैसलमेर

 जिले में  सन्‌  1957  से  तेल  एवं  गैस  की
 खोज  का  कार्य  बहुत  ही  धीमी  गति  से

 चल  रहा  है  ।  सन्‌  1957 से  सन्‌  1968
 तक  जो  खोज  एवं  ड्रिलिंग का  कार्य  कियां,
 वह  कोई  दिलचस्पी सें  नहीं  किया  गया  ।,

 जैसलमेर जिले  में  मनहेड़ा  टीबी  नं  ०  1,  2,3

 घौर 8  में  गैस  प्राप्त हुई  ।  तत्पश्चात्‌  कार्य
 राजनैतिक  कारणों से  लगभगਂ  बन्द  कर

 दिया  गया है  ।  दूसरी  भोर  पाकिस्तान

 में  मांस  की  खोज  का  कार्य  तीब  गति  से
 चला  धौर  उन्होंने  सुई  बोर  मरी  में  गैस
 के  पार  भंडार  की  खोज  कर.  भी  ली  है
 और  तीब्र  गति  से  गैस  निकालने का  कार्य

 चल  रहा.  है  ।  सन्‌  1980-81  में

 पेट्रोलियम  विभाग ने  3  करोड़  रुपये  की

 'राशि  का  प्रावधान कर  वैज्ञानिक  सर्वेक्षण

 करना  शुरू  किया  है,  परन्तु  कार्य  की  गति

 धीमी  है  ।  गैस  आयोग  के  अधिकारी  जबकि

 जैसलमेर  में  झ्रायोग  का  झपना  बड़ा  कार्यालय

 होते  हुए  भी  जोधपुर  से  तीन  सौ  किलो-
 मीटर  की  दूरी पर  कार्य  संजीव  कर

 रहे  है
 ।

 अतः  पेट्रोलियम  मंत्री  से  निवेदन है
 किव े@  जब  कि  देश में.  गैस एव  पेट्रोल
 की  बड़ी  कमी  है  सनौर  विदेशों से  छः  हज़ार
 करोड़  रुपयों  का  तेल  हयात  किया  जा

 रहा  है,  इस  रेगिस्तानी  क्षेत्र में  पेट्रोलियम
 मंत्री  महोदय  विशेष  दिलचस्प।  ले  कर

 तेल  एवं  गस  की  खोज  का  कोय  युद्ध  स्तर

 पर  करना  शुरू  कवे  घौर  ड्रिलिंग  मशान

 उस  क्षेत्र में  तुरन्त  भिजवाये  ।  यदि  तेल

 एवं  प्राकृतिक  गैस  आयोग  अपनी  ऊपर-

 वाही  के  कारण  खोज के  काय  में  दिलचस्पी

 नहीं  लेत।  है,  तो  दूसरी  ऐजेंसी से  जिन्हें
 वे  उपयुक्त  समझें  कार्य  शुरू  करा  कर
 रेगिस्तानी  क्षेत्र  में  एवं  देश  के  विकास  में
 महत्वपूर्ण योग  दें  ।
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 (vi)  BETTER  UTILIZATION  OF  ENERGY.

 SHRI  HARIKESH  BAHADUR  (Go
 rakhpur):  Sir,  while  there  is  a  great
 crisis  of  energy  in  the  country, a  study
 conducted  by  the  National  Producti-
 vity  Council  has  revealed  that  there  is
 wreckless  waste  of  energy  in  homes,
 industry,  transport  and  agriculture  sec:
 tors.  Energy  reserve  of  our  country
 are  getting  drained  out  due  to  bad
 planning,  outdated  industrial  equip~
 ment’s  lack  of  quality  control  on
 pumps  and  engines  and  primitive
 cooking  stoves.  Enormous  amount  of
 electricity  and  diesel  are  wested  in  the
 lift  irrigation  sector  because  of  low
 efficiency  of  pump  sets.

 In  Junjab  alone  over  100  million
 l  tres  of  diesel  per  year  is  being  wasted
 due  to  Jow  efficiency  and  in
 other  States  the  diesel  pump
 sets  require  as  much  diesel
 as  they  are  supposed  tg  consume.
 It  is  also  deplorable  that  the  Indian
 Standards  Institution  does  not  pres-
 cribe  minimum  efficiency  standard  for
 these  pumpsets)s  The  NPC  said  one-
 fourth  of  the  fuel  oil  now  used  in  the
 industria]  sector  would  be  saved  by  im-
 proving  ‘housekeeping’  measures  in
 the  industry  and  30  per  cent  of  the
 light  diesel  oil  worth  150  million  could
 be  saved  in  Gujarat  alone,  If  old
 boilers  are  revlaced,  there  will  be  fur-
 ther  saving  of  energy.

 Fuel  is  being  wasted  in  producing
 steam  in  the  major  industries,  but,  if
 high-pressure  bolierg  are  installed,
 steam  and  electricity  both  may  be  pro-
 duced.  Refineries,  paper  units,  ferti-
 liser  and  petro-chemical  industries  can
 use  this  ‘total  energy  concept’  to  pro-
 duce  heat  and  power  by  saving  fuel.
 The  NPC  also  reminded  that  the  bad
 planning  has  also  caused  energy  wast.
 age.

 Therefore,  Government  should  look
 into  the  total  concept  of  energy  pro-
 duction  and  utilisation  so  that  this  en-
 ergy  wastage  may  be  stopped.


